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Package to people affected by Ockhi cyclone

1331. SHRIKIRANMAY NANDA: Will the Minister of HOME AFFAIRS be pleased

to state:

(@) whether Government has got estimated the loss of Ockhi cyclone affected

areas of Tamil Nadu;
(b) if so, the details of estimated loss;

(¢) whether Government has provided any package or financial help to people
affected by Ockhi cyclone;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): (a) to (¢) In the instant case, the Government of Tamil Nadu has
submitted a memorandum projecting the estimated loss of ¥ 401.34 crore for temporary

restoration towards cyclonic storm 'Ockhi'.

With regard to package, it is mentioned that under the existing scheme of SDRF/
NDREF, there is no provision to provide any special relief package for the affected State.
However, financial assistance is provided from SDRF/NDRF as per established
procedure. In order to support the affected people of the State Government of Tamil
Nadu, after the cyclone 'Ockhi' the Government of India has released second installment
of ¥ 280.50 crore to Tamil Nadu from State Disaster Response Fund (SDRF) on 8th
December 2017, for immediate relief measures. In addition, the Government of India has
released an amount of ¥ 133 crore. 'on account' basis from National Disaster Response
Fund (NDRF) to Government of Tamil Nadu on 27th December, 2017

Saving cyber network from criminal threat

1332. SHRI KIRANMAY NANDA: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether it is a fact that the Minister has stated that cyber crime is increasing

by 21 per cent every year;

(b) if so, whether Government has any plan to save our cyber network from

criminal threat as it is a serious concern;
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(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAJ GANGARAM AHIR): (a) to d) As per the data maintained by National Crime
Records Burcau (NCRB), a total of 9622, 11592 and 12,317 cyber-crime cases were
registered during the years 2014, 2015 and 2016 respectively. Government has taken

various measures for preventing cyber crime in the country which inter-alia includes:

(®  The Ministry of Home Affairs has recently setup a Cyber and Information
Security Division to look into relevant matters relating to cyber-crime and

information security.

(i) Ministry of Home Affairs is implementing a scheme 'Cyber Crime Prevention
against Women and Children' (CCPWC) from NIRBHAYA funds in the period
2017-2020, under which ¥ 82.8 crore as Grants-in-Aid have been disbursed
to the States/UTs for setting up of one cyber forensic training laboratory
in each State/UT.

(iii) Various steps are taken by MHA as well as States to modernize the preventive
setup and equip police personnel with knowledge and skills for prevention
and control of crime through various national and State police academies/
institutes. CCPWC scheme of Ministry of Home Affairs aims to train 27500
police personnel across the country in the field of cyber domain.

(iv) Information Technology Act, 2000 has adequate deterrent provisions for
cyber threats and cyber attacks.

(v) All the new Government websites and applications are to be audited with
respect to cyber security prior to their hosting. The auditing of the websites
and applications is to be conducted on a regular basis after hosting.

(vi) CERT-In is regularly tracking the hacking of websites and alerts the website
owners concerned to take actions to secure the websites to prevent

recurrence.

(vil) Government has formulated Cyber Crisis Management Plan for countering
cyber attacks and cyber terrorism.

(viii) The Indian Computer Emergency Response Team (CERT-In) issues alerts
and advisories regarding latest cyber threats/vulnerabilities and counter

measures to protect computers/servers on regular basis.
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@) Cyber security mock drills are being conducted regularly to enable assessment
of cyber security posture and preparedness of organizations in Government

and critical sectors.
® CERT-In conducts regular training programmes for key stakeholders.

(xi) Government has initiated setting up of National Cyber Coordination Centre
INCCO).

(xi)) Government has launched the Cyber Swachhta Kendra (Botnet Cleaning and
Malware Analysis Centre).

(xiii) NIC which provides IT/E-Governance related services to Government
Departments protects the cyber resources from possible compromises through
a layered security approach in the form of practices, procedures and

technologies.

Compensation package to Hindu refugees of Bangladesh

1333. SHRI ANUBHAV MOHANTY: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) whether it is a fact that Government is providing compensation package to
the Hindu refugees of the Pakistan Occupied Kashmir (PoK);

(b) what is the amount of financial compensation provided to each of the Hindu

refugee families of PoK;

(¢) whether any financial compensation package has been provided to the

Hindu refugee families migrated from Bangladesh also; and
(d) if so, the details thercof and if not,the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAJ GANGARAM AHIR): (a) and (b) The Government of India, on 22nd December,
2016, had sanctioned a package of I 2000 crores for providing financial assistance of
¥ 5.5 lakh per family to 36,384 displaced families of Pakistan Occupied Jammu and
Kashmir area POJK (1947) and Chhamb (1965 and 1971) living in Jammu and Kashmir.
Based on the authenticated details of the beneficiaries received from the State Government
of Jammu and Kashmir, this Ministry has disbursed an amount of ¥465.56 crore to 9537
such beneficiaries directly in their Aadhar linked bank accounts up to February, 2018.

(c) and (d) No such proposal is under consideration.



